FORM A
PuBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF [UNIEXCEL DEVELOPERS

PRIVATE LIMITED]

RELEVANT PARTICULARS
1. | Name of corporate debtor Uniexcel Developers Private
Limited
2. | Date of incorporation of corporate debtor 30.05.2007
3. | Authority under which corporate debtor is incorporated / | Registrar ofCompanies(ROC)
registered Delhi
4. | Corporate Identity No. / Limited Liability Identification
No. of corporate debtor U45300DL2007PTC164196
5. | Address of the registered office and principal office (if | 414A, D-Mall, Netaji
any) of corporate debtor Subhash Place,
Pitampura, New Delhi -
110034
6. | Insolvency commencement date in respect of corporate 12.12.2023
debtor
7 | Estimated date of closure of insolvency resolution 09.06.2024
process
8 | Name and registration number of the insolvency Bhim Sain Goyal
professional acting as interim resolution professional IBBI/IPA-002/1P-N00726/2018-
2019/12216
9 | Address and e-mail of the interim resolution | 109-B, Pocket -F, Mayur Vihar
professional, as registered with the Board Phase-I1, Delhi-110091
Email: bsgoyall@gmail.com
10. | Address and e-mail to be used for correspondence with M-215, Rear Ground Floor,
the interim resolution professional Greater Kailash-1I, New Delhi-
110048
Email: cirpuniexcel@gmail.com
11. | Last date for submission of claims 26.12.2023
12. | Classes of creditors, if any, under clause (b) of sub- | NA
section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act as
Authorised Representative of creditors in a class (Three | NA
names for each class)
14. (a) Relevant Forms and NA

(b) Details of authorized representatives
are available at:

Notice is hereby given that the National Company Law Tribunal, Bench-II has ordered the
commencement of a corporate insolvency resolution process of the Uniexcel Developers
Private Limitedon 12.12.2023 in Company Petition No. (IB)- 21/(ND)/2021.




The creditors of Uniexcel Developers Private Limited, are hereby called upon to submit
their claims with proof on or before26.12.2023to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.
The proof of claims is to be submitted by way of the following specified forms along with
documentary proof in support of their claims.

FormB- for claims by Operational Creditors (except Workmen and employees),
FormC- for claims by Financial Creditors,

FormD- for claims by a workman and employee,

Form E- for claims by authorized Representative of workmen and employees,

Form F- for Claims by creditors other than financial creditors and operational creditors.

In order to get the copy of form, you may download the above mentioned forms from the
website as prescribed under the Insolvency and Bankruptcy Board of India (Insolvency
Resolution process for corporate persons) Regulations, 2016

Qubmission of false or misleading proofs of claim shall attract penalties. All claimants are
advised to invariably mention their PAN, email id and phone number in the claim forms.

N\
(@*\ //

Bhim Sain Go
(Insolvency Professional)

Interim Resolution Professional
Rgn.No.IBBI/IPA-OOZ/IP-NOO726/2018—19/ 12216

Date: 13.12.2023
Place: New Delhi



WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

THURSDAY, DECEMBER 14, 2023

S

2013 AND CLAUSE (A) OF SUB-RULE (5)
OF RULE 30 OF THE COMPANIES
(INCORPORATION) RULES, 2014

to unavoidable circumstances.
Other terms & conditions will remain the

Date: 06.12.2023

APPENDIX -IV-A |E-AUCTION-SALE NOTICE FOR SALE OF IMMOVEABLE ASSETS UNDER THE ReelEli=e RS el T AR UL S L LTS
e e £ SEELIRITEEATIUH ﬁ."n EEEQHSTEUCTMN f.'IF HHAHEML ASSETE ﬁ,H[]- 12 Kasturba Gandhi H-EIFIJ. MNew Deldhi - 11I:|E'ﬂ1, = I Dﬁ- - 13 5 = N
i Bl | E.AUCTION-PUBLIC SALE | ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO  [EEAEERRE Bkt ap k) Wbce vy b M vl L2 AT Regiona ICE. 16, 2dnjdy Nagadl,
Finance L imive & | NOTICE OF IMMOVABLE | TO RULE (&) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002) Web: - www.pnbhousing.com al s i . .
Ear Ki Baat PROPERTY/IES Branch Offica : C2/21, First Floor, C Block, Mata Chanan Devi Road, Above Bank of Barada, Janakpuri, New Dedhi - 110058 = District EEﬂtFE, LEJRVETE]S Ghaziabad
Molica is heraby given b the public in general and in parbcular bo the borrower s) & guarantor(s) mdicated in Colurnn no-& that the balow described immavabie propedy (ies) described in Column {SPGHS'D r'Ed h? - Pu niah Natio n':'ll Bank] :
no-0 meetgagedicharged o the Secured Creditor, the constructive/Physical Possession of wnich has been taken (as described i Column no-C) by the suthorized Officer of Ms PNB Housing Head Office: R Vih Ph 2 PhUﬂE. DIZD- Zgﬂﬁﬂ?l
Illilina_lnl:naa Limi Etul:h'Ee:ured Credibar, will be sodd an ".ﬁL::" 15 WH_EHIIE_ 15, AHE IS5 WHAT 15 and WHATEH'ER THEIHE 15 B?IES-IS“ a5 pEfI ihe datails manticned balow. f ; ea ICe. hamganga vinar, dseé-z, E ,I h h h I'I'.
ofice s hereby given to bormowen(skmortgagor(siLeqal Heirs, Legal Representative, (whather Known o Unknown), executons), administratons), suocessce(s), assignee(s) of the respective - .
borrowars! HD"EI"EQE-I'I:H][HiﬁJ‘.‘-dEEéEEEd:I algﬁ § .El::'aE;!lgl'aﬁl' ne il'rﬂigi?tﬂd inI:IlZDIJrnn nl:l-uﬂulll.'ﬂl:ll?i" Rule-3E) & @ of the Secuwity Interest En[nmrnerdlﬂules. 2002 arﬁerde:?as r.i'1'I-:|aIE. For detailed Mnradabad, U.P. mail. rmgz @prat EITIEIUp ank.com
larms and condilions of the sale, pheasi refier o the link pravided in Mis PNE Houzing Firance Limfed 'sacured credilor's wabsite |Le. s, pabhousing. com,
Loan No. Name of the Demanded | Mature of Description of the Reserve EMD | Last Date of Bid Inspection | Date of Knawn i i ( }
e ,.m,ﬂ;:n,rmm e | (et | Shn | we T | o | et Possession Notice (For Immovable Property
ﬂMiﬁT1ﬂMH[EE, P E[i n|  Rs. | (Physical) | Shop No-001, 2nd Floce, Goid | Rs. Re. 129122023 Rs | 2012.2023 | 30122023 | *NIL/Not Known Whereas Undersigned being the Authonsed Officer of Prathama U P Gramin Bank, Head Office: Ram Ganga Vihar, Kanth Road,
(Barrower) Mrs. HH&U Sinuﬁ 6,298,534/ Souk Mall Compley, Block-C, | 51,868,000 | 518,800/ | before | 20,000i- | Batween | Betwesn Maoradabad, (formerly known as Sarva UP Gramin Bank and amalgamated with Prathama Bank wef 01.04.2019 by Gazettee Notification
Mr. Kripal Singh |Guarntos as on date Phase-1, Zactor-43, Sushant 05.30 PM 10.00 AM | 10.00 AM i o ; : ;
qcu-ﬂmuml?a.u.: DELHI | 17-05-2014 Lok, Gurgaon-122002 to 5,30 PM | to 02.30 PM Mo. 853 Dated 22.02.2019 of Govenment of India) under the Securitisation and Reconstruction of Financial Assets & Enforcement Of
LTl:ugﬁther H'Td the miur:tbgr inﬁ:fetrﬁn @{-:1 wl. pa o appl'in'frlfsehimiqen?] expmaer.ﬁ:dnsh:harges et:‘.hincurred' ?ta th:l mlmg of :.rmenttnnidr%r realizatti!:m ﬂ:ie_reul. ) ;r;:. the hHr: Security Interest Act, 2002 and in exercise of powers conferred under Section 13 read with the Security Interest | Enforcement ) Rules,
no and information authorized Officer o ousing Finance Limitad, there are no other encumbrances/ claims in respect of above mentioned immovablelsecure : : . X . : ;
E?ﬂ“&“:m Whmti:d d:m,,:ﬂ in ;ﬂhﬁucﬂqumprEﬁ Fu"hﬁgﬁﬁum?rm;m hﬁéﬂ,mpaid by the successful “,chﬂm.hmmp:] hisfer end. The prospective purchaser(s)! 2002 issued demand notice on the dates mentioned against each account calling upon the respective borrower!s to repay the amount as
5 ding reques O independanily ascanain Vera B mentionad ancu rancas. i i itbyi i i i i
(1.} A= an dala, thare is no crder rastraining andlor courl inpunction PNEHFLRe authonzed Officer of PNEHFL fram saling, abanaling andiar despasineg of tha abaove immawable pronedies/sacurad mentioned agamst E_E[:h -E.EEUIJ ntwithin 60 I'.'!E:,'E from ’[I'I.E d.E’['E Dfﬂﬂﬂﬁl.?.l'date of fﬂ?e'lﬂt ofthe said notice. . .
asssfdard g.ff,ar_us. ] m-.rI::P_liur'eu ] mlpm n:--ll:l-’. [2]!I The p.l-nspaejmlueh;w_;rﬁhasrernhigaer and .nte-,frn}l_'s:!aﬁlpar'.res. iy w:epmdeﬂuEfﬂflﬂﬁ ||"Fsr!'|:§|:|_t|-||::|l_n -::'Jr-e: LE-.-aE_:qg ine thae prnu:lni:a:]m;s.'nnjers The borrower/s having failed o repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned
passed eto. if amy, stabad in column ne-K, Including bid nod limited o the title of the documents of the tile pertaining therato avaitable with the and satisfy themsebvas i all respacts priar : : - : : : ;
b submiting tendenbid appscation farm or making Offer(s). The bidder{s) has 1o sign the ters and condtizns of This auction along with the Bid Farm. (3.) Plaase note thal in ters ol Bule 5{3) has taken symbolic possession of the propertyfies described here below in exercise of powers conferred on him/her under Section 13(4) of
of the Secundy Interest (Enfarcement] Rules, 02, the biedar(sithe purchaser is legally bound fo deposit 25% of the amount of sale price, (inclusive of eamest money) an the same day or noi the said act read with Rule 8 of the said rules on the dates mentioned against each account.
later than next working day. The sale may ba confernead in favaur of (biddar(s) anly aftar recaipt of 25% of the sale pnoa by the securad creditor i accordance with Rula B2) of the Security Inlarast : i i ; - : . ; i
E#f”f“eg‘?”ﬂ Frt-.nhlas, ;GDEerhe renainng ?rﬁ%'nf ,'jhgfﬁ sale consideration amount has Io be degosited by the purchaser within ! Ed-:la;-s.r ‘.rcrnI Ar-eda?;e Dn1f a-:kr-:-.alfer:gemm of sale E?:?ﬁrmamn The borrower's in particular and public in general is hereby cautioned not to deal with the property/ies and any dealing with the propertylies
ar and in default of such depasit, the authoniza car sha it the part payment of sela consideretion amount within 15 days from the da expiry of mandatony pesiod of 15 days ;
mentioned in the sale confimation letter and the propertyisecured asset shall bé resold as per the provisions of Sarfassi Act. (4.) Wis C1 India Private Limited would be assisting the will be subject to the charge of Prathama U P Gramin Bank for the amounts and interest thereon,
.ﬂ.ulhgﬂud ":'fﬁ“.rsit: ::nnd:!ﬂ ts.a!e 'rh;ﬂ..!gh ir; :al_-lﬂ.u::tinn:avingtillts _l.’.:prp-u“zatesg:ifﬁa:e at F‘Iutt:ﬂ drd FFDTh Sector 44, ﬁfirgaw;ti-lahr_yuam 122|41]n3 ﬁhimﬂiﬁ.ha_?#eﬂumﬁp? i : f e T pTTT
com For any assistance r o inspection & praparty or oblaini & Bid Documen any ather query or for registration, you have to co-ardinate wi r. sakis .| Namea Mame o Name of the Borrowe TR B0 a mount o andin
Chander Toll Free No.: 1800 120 8800, E-Mall: auction@pnbhousing.com, Is authorised Person of PNBHFL or refer to www.pnbhousing.com, Nol  the the {Owner of the | Description of the Property Damand | Possession:| ~as on the date of i
PLACE:- DELHI, DATE:- 13,12.2023 Sdi- AUTHORIZED OFFICER, PNE HOUSING FINANCE LIMITED Branch Account Property) mortgaged Notice Motice Demand Notice
1. | Sahibabad | 9133NTODOS043 Anita Tomar House no. E- 154 Ground Floor E block |15.09.2023 | 02.12.2023 | Rs. 11,89,291.00/-
FORM A w a5 r) Union Bank |Ghaziabad) wio Rakesh Tomar Se{:tqr 12 Pratap Vihar Colony, # intt./ charges.
PUBLIC ANNOUNCEMENT . Ghaziabad, 201009
(Under Regulation & of the insolvency and Banknapécy Board of India (Insolvency Resolution | | ==—swes et o vt The 4 ' : lh. ; "
Pracass for Corporate Persons) Reguiabions, 2016) F'.agiu;al Office: Dalhlﬁﬂuutlr"l.. LInEﬁND.REE-E-A. Tgwar-i. E‘Lﬂh Fé-?m' I:-’.__E.unnactus. hge eed of ne said property wi
r i . havhbhuti Marg, Opp. Mew Delhi Raftway Staton, Amer Gate Side, RV Ghaziahad on 0604 2017 Bahi no-
FOR THE ATTENTION OF THECREDITORS OF [UNIEXCEL DEVELOPERS PRIVATE LIMITED] Mew Dalhi - 110001, Phone No. 011232145064, 23218524 ?E“d nﬂﬁﬁlﬂia i nﬂ%?;‘i'ﬂ Frsuid
= RELEVANT PARTICULARS NOTICE INVITING TENDER FOR APPOINTMENT OF pag
(1. |Namea of corporate dablor | Unimxcel Developers Private Limied PROJECT ARCHITECT FOR FURNISHING WORK OF DFFICE SPACE no 1863.
3 i % 30,05, 200 AT WORLD TRADE CENTRE, 4TH FLOOR HNAURDJI NAGAR, NEW DELHI ! ! 3
g ﬁﬂfﬂ?ﬁrﬂfiﬁﬂ;ﬁgﬁg:ﬂ% 'Eggi?{;igrﬁgf'ﬂhmpaﬁies {ROC) Delhi Lnion Bank of Indsa invites applications in prescr I:ual:lmalI$r|;]=ﬂ-uuﬂilif“al|mam.‘.w¢-!'¢$n:ma fise: i N SAMIAER ST AL Rani Plot A.E. 200 2nd froor, avantika colony 15.09.2023 | 02.12.2023 . Sl
incorporatad / regisiered froen ekl archaectsfarchiectural frms baving office in Db NCR far appairiment as Project Archilect |Ghaziabad) Wio Rinku Tyagi |(village Mahrauli, District Ghaziabad +intt./ charges.
|4, |Corporate Idenfity No. | Limed (abilty | (453000L2007PTC164198 far inberior furnishing work including CivikEleciricalfurnishing/plumbing CCTV at OFFICE SPACE AT 201002
idenilication Mo of comarats debior WORLD TRADE CENTRE, 4TH FLOOR NAUROJI NAGAR, NEW DELMI, The appronimate fioor arga . : :
(5. | Address u::f1h1.= r-:a1;|is:[ﬂ'13|:;tliI office and principal | 414A, D-Mall, Netaji Subhash Place, R sk i 1 45T B B e sl e tawicey coclaman. {1 application Tamis ta. i It e Zonc sk =40 Ripar) W)
: e . 2 Frealt collechad fram eur fice from 14122023 to 03,01, 2024 during warking hours and alsa available on 3R W Ghaziabad on 31.01.2011 in bahi
! n:ﬂ'rre (if any) of corparate debior _F-1arn;:-',|._.:q_ Wew Dethi - 110034 Bank's webska wweow.unionbankofindia.co.inftender.aspx & Govi portal wene. eprocure.in. na 1 Zild no 2512 page no 791 1o 253 at
(5. {Insoivency commencement dabe in respect of | 12.12.2023 Thea Last date for submission of tender is 03,01, 2024 up to 3:00 PM. For more oatails pleass refar
cofparate dabbar application form. Bank resarves the righl for rejecting any or all applications raceived withaut assigning SFno 368,
T, |Estimated date of closure of insalvency | 09.06.2024 Ll ol s - CM (P&D), 3. | Vijay Nagar | 1135NC00030938|  Joginder Singh | H Na E- 793 EWS Ground Floor, Sec-11 |15.09.2023 | 01.12.2023 | Rs. 15,48,702.00/
| |resalution process | Phone: 011-23214584 : : 2 el A S Sl el
8. [Name and regisiration number of the 8him Sain Goyal (Ghaziabad) Slo Preetam SapnaPratap Vihar, Ghaziabad. + intt./ charges.
insalvency profassional acling as interim | IBBUPA-DD2/IP-MO0T 260201 B-2019/12218 NORTHERN RAILWAY 7= The tile deed of said properly is
| |resolution professicnal _ S e registerad with SR Sadar V Ghaziabad
9, |Addrass and e-mail of the inferem resolution | 109-B, Pocket -F, Mayur Vihar Phase-|| Invitation of Tenders through v s giﬁ 02.20 1EiEE ﬁfan 1 Zild E?;E
mail: bagayallgigmail.cam ) :
[10]Address and e-mall o be used Tor | W25, Rear Ground Floar, Greabar KallashAl, Tender Notice NO. 75/2023-2024 Dated: 13/12/2023 . —
comespondence with the interim resolution | Mew Delhi-110048 Principal Chief Materials Manager, Northem Railway, New Delhi - 110001, for 4. | Vijay I'lagar 41 35N COB030309 Ram Narayan H Mo [}12? block C Nand Nikunj, Nand 20.09.2023 | 01.12.2023 | Rs. 6,96,139.90/-
\professionad | Email: cirpuniexcel@gmail com and on behalf of the President of India. invites e-tenders through |Ghaziabad) | 1359300002444 Poddar Slo Gram, Ghaziabad. + intt./ charges.
11-_:L:ast date F:Ir &Jhrﬂissf[cn of claems [26.12.2023 a-procurement system for supply of the following items:- Upendra The ftitle deed of said property is
5 oESRs O (IS, | Aty MO EMme iy |1 ~ - registered with SR Il Ghaziabad 1st Vol
of sub-section (&) of section 21, ascertained S.| Tender Brief Description Qty. Closing g
YR S e Mo No. Date 6154 on 11.01.2010in page no 01 to 16
[13/Mames E.:. Insohvericy Proleasionsis }dE”"_“E” hA 01 | 08241008 | LOCK MINIATURE E TYPE WARDNO 42 | 2852 NOS | 0z.01.24 atsrno 209
.ﬁ:iﬂ:a ?%T;ff@”rfﬁf ﬁ;ﬁlziﬁaﬁd'm 02 | og231135 |M.5. FLAT SIZE 405 MM 42328 KGS| 11.01.24 5. | Vijay Nagar | ¥135NC00031283|  Suhail Qureshi | Flat No F-519 ground Floor, EWS Nand |15.09.2023 | 01.12.2023 | Rs. 7,08,569.00/-
14)(a) Relevant Forms and WA 03 | na2350384] RECTANGLE HOLLOW SECTION 292000 KGS | 15.01.24 |Ghaziabad) slo Sahbuddin | Gram Ghaziabad. + intt./ charges.
(b) Details of authorized reprasantatives 04 | 77239050 {RUNNING CONTRACT FOR 1IN 85, 80| e oot | 150124 Tha fifle deed of said property is
| are available at: _ KGCMS CROSSING E i registered with SR Il Ghaziabad on
Natice is hereby given that the National Company Law Tribunal, Bench-ll has ordered the| | ns | 77015414 [MANUFACTURE & SUPPLY OF ONE| o 00 ne | 1a0104 07.01.2021 in bahi no- 1 Zild no 15824
commancement of g corporate insalvency resolution process of the Uniexcel Developers Private| MTR. LONG FISHPLATES - pageno225i0228 atSr. No. 195.
Limited on 1212 2023 in Company Patdion Mo [1B}- 21/ [HD)2021. 06 | 0a2asv4a |PROCUREMENT QF 05 WATTWHF 1404 HOS | 24.01.24
The craditors of Uniexcel Developers Private Limited. are hereby called up-:n1:-5|.|hm|11hﬁ1rzla-'r.3| : — - - - 6. | Vijay Nagar | 9135NTO0003201 |  Sukhpal Singh | E 529E Block, Nand Gram Ghaziabad, |29.09.2023 | 01.12.2023 | Rs. 18,06,421.00/-
with proot on or before 26.12 2023 fo the inferm resolution professional at the addrass mentioned| | Mote-1. I“"E_'"d';'rs may visit the IREPS ""‘Ehf“FE L& www.ireps.gov.in Is]itx [=] |Ghaziabad) Sio Shiv Charan [The fille deed of sald properly is + intt./ charges,
: . property
againglentry No. 10. for datails. 2. No Manual offer will be anterained. a renistered with SR I Sadar Ghazisbad
The fmancial creditors shall submi Whair caims with proof by alectronic means only. Al other credilars 3922/23 gﬂ? 09.2018 in 15t vol 13830
miay subimit e claims with progf in persan, by post or by electronic means. The prood of claims it be SERVING CUSTOMERS WITH A SMILE on vr.. I 16 V0 page no
submitted by way of the following specified forms alongwith documentary proafin suppar of thair daims 2750318 atsrnoG80T,
Faorrn B for clalms by Oparational Creditars (except Workmen and emphayaas), 3
Faoem C- fercla rr.gE; Firancial Cradiors, " 7. |l‘dﬂpm S134NTDO00O3000 53“]1"!!’ Rai Sle Flat Mo 703 B First Floor Block E Sector 07.08.2023 | 02.12.2023 R.'F: ?-Eﬁl?sl‘mf'
Form D- for claims by a workman and employes, |Ghaziabad) Hakim chand Rai |11 Pratap \inar Ghaziabad, + intt./ charges.
Formn E- for claims by authirized f-lupr&smtatwetulw;.ﬂ}rmn andempioyaes, po _ The tile deed of said properly is
Faorm F- Bor Claims by creditors other than finencial creditars and operationg! creditors, Express (P) Limited cannot be held responsible for such ranistared with SR Ghaziabad on
Imorder to get the copy of form, you may downkoad the above mentioned forms from the websits as contents, nor for any loss or damage incurred as a g - : ;
prescribed under the Insolvency and Bankniploy Board of India {Inschvency Rasaolulion process far result of transactions with companies, associations or 22032017 in bahi no- 1 Zild no 6048
cofporate parsons) Regulations, 2016 individuals advertising in its newspapers or Publications. pageno 197 o 244 at Sr. No. 1540,
Submession of false or misleading proofs of claim shall aliracl penallies. 80 claimants are advised] | VWe therefore recommend that readers make v = 1
1o irvariably mention their PAN emall idand phone number in the claim forms., necessary inquiries before sending any monies or 8.| Hapur | 91368300003237|  Sachin Arora HN“ATEE-NWQTWN‘? No 15'1']"1'?"}5- 09.05.2023 | 02.12.2023 HE'_H'E"E?'!W
—" G-SE-I entering into any agreements with advertisers or 9136CFO0000B4T| & Sunny Arora  |situated at samjay vihar avas vikas +intt./ charges.
ﬂn-'&nhenqlgn{;:siu?'lﬁ] otherwise acting on an advertisement in any manner Slo Vijay Arora | colony, Meerut Road Hapur.
Date : 13.12.2022 Interim Resalution Professional] | YWhatsoever. The file deed of said propery is
Place - New Defhi Rygn.No.|BBUIPA-DO2WP-N0T 26I2018-19/12216 : registered with 3R | Hapur on
State Bank of India 26.04.2016 in Bahi No- 1 Zikd no 9871
DIIR N Te-Banker to-every mdfan
e IO IN.C . ressed Assets Recovery Branch-Il, 18/4, pageno 10310 140atsrio2f7t.
ool SBI House, 3rd & 4th Floor, Arya Samaj Road, 9, r Bhullan S/ ial 15.09.2023 | 02.12.2023 | Rs. 11,27,884.84/-
[Pursuant to Rule 30 of the Companies Karol Bagh, New Delhi-110005 Phone No.: Hapu ::;ﬁgmﬁ o 9 H_EH:'E”E'E' plat Rakba/Khet no 1098/2 - t';li' rh /
(Incorporation) Rules, 2014] 011-28752163, E-mail: shi.51521@sbi.co.in sak All situated at Kanimpura Bulandsahar Road intt./ charges.
BEFORE THE HON'BLE REGIONAL Wﬁ Hapur, .
DIRECTOR is corrigendum is in reference to the The fitle deed of said property is
NORTHERN REGION, DELHI E-auction to be held on 15.12.2023, registered with SR Hapuron 22.06.1979
IN THE MATTER OF SUB-SECTION (4) OF published in this newspaper on 12.11.2023. in bahi no 1 Zild no 1609 page no 179 10
SECTION 13 OF THE COMPANIES ACT, Out of which we are withdrawing the auction 180 a1 Sr. Mo, 3469,
of property Sr. No.9, M/s U3S Venture, due

Authorised Officer Prathama U.P. Gramin Bank, Ghaziabad (Regional Manager)

AND
IN THE MATTER OF VIDHYA DRUGS AND
PHARMACY PRIVATE LIMITED (“THE
COMPANY”) HAVING ITS REGISTERED
OFFICE AT 184/1, ONE ROOM ON

same.
Authorized Officer,

State Bank of India, SARB-II, Karol Bagh,
New Delhi (Branch Code 51521)

RESS

}
I
|
|
: :
:
A ;
§ \ GROUND FLOOR, GALI NO.2, PADAM SALE NOTICE
1 | N?J%CVRBE:?H%TO%‘(?;“’ Regional Office : 2nd Floor Mahaluxmi Mall, C-2, for Sale of | bl
A ; : Petitionor Anlicant Comoan RDC, Rajnagar, Ghaziabad, UP-201001 2hrelis @il
: E PP pany W ORI ] ST B Doerretid | 8 19l Unertasing Properties
) Notice is hereby given to the General Public
" thatr tht_e Cf;mpﬁ]ny gro?olsesé to maket E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
: : 3ﬁgé$a3'ggtioﬁ 13eof tﬁg rgomp%ﬁégm,f& Interest Act, 2002 read with Proviso to Rule 8 (6) of Secunty Interest (Enforcement) Rule, 2002
1 I 2013 seeking confirmation of alteration of Notice is hereby given to the public in general and in particular to the Borrower(s) and Gurrantor(s) that the below described immovable property mortgaged
I the M d f A t f th i i - i i ; i : : i
it ] Cgmp:r?;oi;a{; rr‘gg ch)theSSS[?eC(I)iaa:C;‘re]SglutiOﬁ charged to the Secured Creditor, the symbolic/physcial (details mentioned as below) possession of which has been taken by the Authorized Officer of Union
1 M passed at the Extra Ordinary General Bank of India secured creditor, will be sold on “As is where is”,- “As is what is” and “Whatever there is” basis (assets wise date and time mentioned below) fon
‘ | : ‘ Meeting held on 13" July, 2023 to enable the recovery of amount, as mentioned below due to Union Bank of India Secured Creditor from below Named Borrower(s), Mortgagor(s) and Gurrantor(s).
: ! ; ) :
P fcrgm Egr;y,hti?, t%'l?é‘t%‘ie'tjf ﬁi?;,fﬁ;?ff' Offcy S.  Name & address of Borrower & Guarantor Description of the movable/ Constructive  Duestobe | Reserve Price| Date and Time
I Any person whose interest is likely to be No. Immovable property put for or Physical recovered (Rs.) of Auction
‘ afff%cted é)y :c?e Pfofpfiﬁed é:hange of the auction Posession | from Borrower/ EMD
! registered office of the Company may
it deliver either on the MCA-21 portal e CUEEHORRE Bid Increment
| {5 - ggrg;yémfgg;ggg;usgytofg';gel;ygggtg; 1. Branch Name : Bhangel-Noida Branch 1. Rajesh Kumar Sharma| Al that piece and parcel of. | Physical | Rs.2,43,35400 | Rs.24,35400/1 29.12.2023
; 8 send by registered post of his/her Prop.-M/s Arnav Trading co. First Floor H 283 Sector 12, Pratap Vihar,, H -283. First Floor. Block-H Posession @ +Interest+ Other 11.00am to
A ha Dby reg post of _ , )
i i :I'; ?hbJeCt'tonS S]yﬁp?hrted tt)y antafﬂgawt stztm% Ghaziabad (U.P) Sector-12, Pratap Vihar expenses Rs. 2,43,540/- 4.00 pm
L L € nature or nis/ner interestand groundas o .
! ' % opposition to the Regional Director at the Ghaziabad, Uttar Pradesh Rs. 10,000/
3k '- address B-2 wing, 2 Floor, Paryavaran 2. | Branch Name : RAJ NAGAR GHAZIABAD (Borrower) AMIT PRATAP| All that piece and parcel of: - Symbolic | Rs. 11,32,200.00, Rs.113220/- | 29.12.2023
2 1 2 1B1h§g{)§”’wit‘ﬁﬁ?ougggpég’;’s Jew Delh SINGH Flat No. F1, 1st Floor, Plot No. 135, Vikiam Enclave, Shahibabad, Flat No. F1, 1st Floor, Plof Posession | +Interest+ Otherl from 11.00am

E : . L publicafion of this notice with a copy to the Ghaziabad (U. P.) No. 135, Vikram Enclave, expenses Rs. 1,27,5001-| 46 4,00 pm

2§ i -E ?hr;pggzrrlégsomg;?oynaet dltg é?o%lvstered office at Shahibabad, Ghaziabad (U. P.) Rs. 10,000/

: -: 5 o Regd. Office ' 3. | Branch Name : RAJ NAGAR GHAZIABAD (Borrower) Mrs Babita Rani| All that piece and parcel of: - | Symbolic | Rs. 20,26,800.00| Rs. 22,52,000/{ 29.12.2023

E i E ’1\18441, FE)r:je Rolfl)m on Sr%und gloqr, '\(l;ali w/o Mukesh Kumar House No. 38, Maliwara, Basant Road, Ghaziabad| House No. 38, Maliwara, Basant Posession | + Interest + Other Rg 2 25 200/-| from 11.00am
= it [P 0.Z, Fadam Nagar, Kishan Ganj, New .

it B ® Do A10007 9 ) (U.P) Road, Ghaziabad (U. P.) expenses Rs. 10,000/ | ©400pm

N ! For and on behalf of the Applicant C :

0% {1 o T VIDHYA DRUGS AND PHARMACY 4. Branch Name : RAJ NAGAR GHAZIABAD (Borrower) Manish Kumar| All that piece and parcel of: - Symbolic Rs. Rs. 202680/~ | 29.12.2023
i H PRIVATE LIMITED S/o Dhanesh Kumar FF-3, Plot No-B-27 SLF Ved Vihar Ghaziabad PIN:| Flat No. FF3, Plot No. B-27, SLF. Posession | Rs.15,67,800.00| Rs. 1.74.200/-| from 11.00am
3é Sd/- 201002 (CO-APPLICANT) Mrs Pooja Sharma w/o Manish Kumar FF-3,| \/ed Vihar. Ghaziabad (U. P. +Interest + Other — to 4.00 pm

b {1 ce: Faridabad - TEHUMAN GUFTA Plot No-B-27 SLF Ved Vihar Ghaziabad PIN: 201002 | i expenses | > 10,000

L ‘ : Date: 14.12.2023 DIN: 00602808 5. Branch Name : SSI Finance Branch Noida Sec 15 M/s APM| All that piece and parcel of. Physical = Rs. 81,56,940.66 Rs.

i International Through its Proprietor C 65 Second Floor Kirti Nagar New| 1. Residential Freehold/ Posession | + Interest + Other; 68,61,000.00

4 i-‘ Delhi-110015 C-43 Sector 6 Gautam Budh Nagar UP-201301 Mr Pawan| | movable Property Built up Northern Side expenses

' ’ Bansal (Propreitor/Guarantor) C 65 2nd Floor Kirti Nagar New Delhi i :

] . Portion of Property bearing No B 82(New No A

: i: 4 110015 Ms Guneet Mudgal (Guarantor) B-1/32 3rd Floor Malviya Nagar 111) area measuring 65 Sq. Yards built on Plot
H New Delhi 110017 Mr Jitendra Kamboj (Guarantor) Flat No 905 Tower 18| Ng 5 & 6, Quiest of Khasra No 561/221 & 220 Rs. 6.86.100/- 29.12.2023
i Lotus Boulevard Sec 100 Noida 201304 Mr Pawan Mudgal(Guarantor)| min. situated in the area of Village Salempur T from 11.00am

: I B-1/32 3rd Floor Malviya Nagar Delhi 11017 Mr Parsotam Lal Sharma| Mazra Madipur Delhi New Colony Known to 4.00 pm

?; 1i (Guarantor/Mortgagor) B 82 Rishi Nagar Rani Bagh Delhi 110034 Mr| g5 Rishi Nagar Shakur Basti Delhi 110034

24 i Madhur Bain Singh (Guarantor/Mortgagor) CZB/64C Janakpuri New| owned by Sh. Parsotam Lal Sharma. Bounded Rs. 10,000/

Eu - Ii Delhi 110058 Mrs Preet Kanwal Kaur (Guarantor/Mortgagor) CZB/64C| By North: Property No B 81, South: - Part of

-_i i Janakpuri New Delhi 110058 Also At: - C-1A/71C 2nd Floor Janakpuri| Property, East: Road, West: Other Property.

: I} New Delhi 110058

{ li; 6. Branch Name : ARB, Ghaziabad 1. M/S LTR Shikhsha Sanstha| All that piece and parcel of Symbolic @ Rs. 3,34,48,062 Rs.

15 fl Add: Khasara No 615A abd 615B Meerut Bhagpat Road Vill Kurali| Property All part or parcel of Free Posession | + Interest + Other| 4,86,00,000/-

¥ / $ Pargana tahsil Distt Meerut 2. Mr. Anil Gupta s/o Teekaram (Manager| Fold Collage land and Building expenses Rs. 48,60,000/-

: / i | Guarantor) Add :B-13, Shanti Ashray Shambhu nagar Bhagpat Road| located at KHASRA No 615A 1%9.12.12$?3

e Meerut- 250001 Mr. Mrs. Savita Gupta w/o Mr. Anil Gupta (Treasurar| and 6158 Near Meerut Bhagpat Rs. 50.000/ ime-- :00
: | Guarantor) Add : B-13, Shanti Ashray Shambhu nagar Bhagpat Road| Road, Kharali Village, Pargana ’ am to 4:00 pm

— Meerut- 250001 Mr. Prateek Kansal s/o Shree Anil GUPTA (Guarantor)| Tehsil Dist Meerut (land area
Add: B-13, Shanti Ashray Shambhu nagar Bhagpat Road Meerut- 250001| 12498.20 sq yard)
For registration, login and bidding rules visit https://www.mstcecommerce.com/auctionhome/ibpi/lndex.jsp. For detailed terms and conditions of the sale, please refer to the link
provided in https://www.unionbankofindia.co.in.

Date: 13.12.2023 Place : Ghaziabad Authorised Officer, Union Bank of India

financi“.ep..in .. . ..' '.'

New Delhi
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